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FTE =AF, ST I A= | afvia G # Raag g, 39 aria F St =3 siferg=em & 7% s
o TToTo=T T Tt |TETTT STeaT 7 Sqered FT AT T g, T =2 % oftae qff 3 = e fawm
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AL
IECIHEUEI] T I S
SERT
£ HYSIT T 717 TS T
; Qe RaT | =® 3 . THET | W qa< T
e T qa< S TR | TR e
1 2 3 4 5 6 7 8 9

1 TreTe TrETe-1 | TEATAITET-195 LRSM 17/1808 00 14 70

17/1807 00 05 10

2 MEE | SraTe-1 qfeaT-119 LRSM | 1566/1704 | 00 | 06 | 95

3 TreTe TreTe-1 TrHTE-96 LRSM | 3437/5271 | 00 00 47

3302/5200 | 00 | 00 71

4 rETe TreTe-1 qza1-94 LRSM 189/1707 | 00 | 02 40

189/1709 | 00 | 01 | 14
5 LEIE: TEE-1 | ATETeET-76 LRSM 587 00 | 00 | 32

1459/1618 | 00 | 01 56

661/1547 | 00 | 00 26

580/1538 | 00 | O1 13

6 rETe TrETe-1 TAR-75 LRSM | 2018/3149 | 00 | 00 95

1585/3145 | 00 00 26
7 TeTe TrETe-2 ANTE-42 RSM 7862 00 00 16

7864 00 | 00 37

7836 00 | 00 52

7456 00 00 22

7346 00 | 00 16




[T &% 3(ii)]

HILT =T TSI AT

1 2 3 4 5 6 7 | 8 9
6766 00 | 00 | 34

6763 00 | 00 | 40

840 00 | 00 | 26

730 00 | 00 | 33

619 00 | 00 | 27

164 00 | 00 | 39

40 00 | 00 | 29

LRSM | 6393/8327 | 00 | 00 | 23

7267/8534 | 00 | 04 | 68

8 reTe TaE-2 | omeETE-41 LRSM 1486 00 | 00 | 27
1303 00 | 00 | 40

1306 00 | 00 | 60

9 TEE | 3iere-2 ANITE-4 RSM 1727 00 | 00| 79
1721 00 | 00| 15

1761 00 | 00 | 28

LRSM | 1766/2571| 00 | 00 | 5

1726/2491| 00 | 01 | 96

1726/2492 | 00 | 00 | 80

1726/2569 | 00 | 00 | 80

1762/2570 | 00 | 00 | 15

10 TEE | 3ieTe-2 aTTA-3 LRSM | 2041/3007 | 00 | 00 | 50
2036/3055 | 00 | 07 | 25

2034/2873 | 00 | 00 | 45

11 e TrHaTE-2 MeTz-2 RSM 1620 00 | 00 | 40
1484 00 | 00 | 18

1471 00 | 00 | 28

207 00 | 00 | 10
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1 2 3 4 5 6 7 8 9
205 00 | 01 20
206 00 | 00 26

LRSM | 1620/1767 | 00 | 00 14

1619/1814 | 00 | 02 89

12 TrETe TreTe-2 qrHrqgvs-1 RSM 1612 00 | 00 38

1531 00 | 00 16

1220 00 | 00 13

[T, &. 37-12030/2/2022-317-1/5-44834]
T FA ATH, FaT q=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 8th April, 2026

S.0. 1834(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
for the transportation of LPG, Haldia—Panagarh (West Bengal) Pipeline should be laid by Hindustan Petroleum
Corporation Limited.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in the land under which the said pipeline is proposed to be laid at Hooghly District
in West Bengal State, which is described in the Schedule annexed to this notification.

Now, therefore in exercise of the powers conferred by sub-section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which the copies of the Gazette of India containing this notification are made available to the general public, object in
writing to the acquisition of the right of user therein for laying of the pipeline under the land to The Competent Authority,
Haldia-Panagarh LPG Pipeline Project, Hindustan Petroleum Corporation Limited, Government of India Enterprises,
Ullas, Kundu Bhavan, TAAV07,P.O.Jotram, Purba Burdwan, Pin 713104.

SCHEDULE
District: Hooghly State: West Bengal
. Map Area
S1.No. Sllgltlif)i Block Mouza & J.L No. | Publication Plot No. Sq.
Type Hect| Are Mir
1 2 3 4 5 6 7 8 9
1 Goghat Goghat-I Goalpara-195 LRSM 17/1808 00 14 70
17/1807 00 05 10
2 Goghat Goghat-1 Sunia-119 LRSM 1566/1704 00 06 95
3 Goghat Goghat-I Goghat-96 LRSM 3437/5271 00 00 47
3302/5200 00 00 71
4 Goghat Goghat-1 Buintya-94 LRSM 189/1707 00 02 40




[FTT [—&vT 3(ii)] ST T TSI SETLT0
1 2 3 4 5 6 7 8 9
189/1709 00 01 14
5 Goghat Goghat-I Bhabadighi-76 LRSM 587 00 00 32
1459/1618 00 01 56
661/1547 00 00 26
580/1538 00 01 13
6 Goghat Goghat-I Golpur-75 LRSM 2018/3149 00 00 95
1585/3145 00 00 26
7 Goghat Goghat-I1 Bengai-42 RSM 7862 00 00 16
7864 00 00 37
7836 00 00 52
7456 00 00 22
7346 00 00 16
6766 00 00 34
6763 00 00 40
840 00 00 26
730 00 00 33
619 00 00 27
164 00 00 39
40 00 00 29
LRSM 6393/8327 00 00 23
7267/8534 00 04 68
8 Goghat Goghat-II Saljhar-41 LRSM 1486 00 00 27
1303 00 00 40
1306 00 00 60
9 Goghat Goghat-II Agai-4 RSM 1727 00 00 79
1721 00 00 15
1761 00 00 28
LRSM 1766/2571 00 00 05
1726/2491 00 01 96
1726/2492 00 00 80
1726/2569 00 00 80
1762/2570 00 00 15
10 Goghat Goghat-II Khatul-3 LRSM 2041/3007 00 00 50
2036/3055 00 07 25
2034/2873 00 00 45
11 Goghat Goghat-II Gotai-2 RSM 1620 00 00 40
1484 00 00 18
1471 00 00 28
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2 3 4 5 6 7 8 9
207 00 00 10

205 00 01 20

206 00 00 26

LRSM 1620/1767 00 00 14

1619/1814 00 02 89

Goghat Goghat-II | Samanta Khanda-1 RSM 1612 00 00 38
1531 00 00 16

1220 00 00 13

[F. No. R-12030/2/2022-OR-I/E-44834]
HARIT KUMAR SHAKYA, Under Secy.
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